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The Deputy Prime Minister and MiD-
ister of FiDance (Shri Morarji Desai): 
(a) No, Sir. A grant of Rs. 1.00 crore 
has been sanctioned so far in the cur-
rent year towards scarcity relief expen-
,ditUTe, 

(b) Does not arise. 

'Technical otIlcers ill Ceatnl lVaieT 
and Power Commission 

7025. Shri G. T. 1lrisIman: Will the 
Minister of Irriration and Power be 
pleased to state: 

(a) the criteria for the !!election of 
Technical Officers from different States 
on deputmion to the Central Water 
and Power Commission; and 

(b) the number of technical officers 
from Mysore who are on deputation 
with the Commission? 

The Minister of Irrigation and rower 
(Dr. K. L. RaG): (a) The conditions of 
eligibility for appointment on deputa-
tion to the Central W mer and Power 
Commission are laid down in Rule 30 
of the Central Water and Central 
Power Engineering (Class I) Service 
llules, 1965. SelectioJ1! are made by 
the U.P.S.C, 

(b) One at present. 
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7027. Shri S. K. Tapurlah: 
Shri Meetha Lal: 

Will the Minister of Healtll u. 
Jl'ami}y PJanniIlr be pleased to state: 

(a) whether Government have re-
ceived any complainta that a large 
percentage of bogus Family Planninc 
camps were recently set up in Rajas-
than just to draw aid given from the 
Central Government; 

(b) whether any amount was sanc-
tioned for these camps and if SQ, the 
amount involved and also the number 
thereof; and 

(c) the steps taken to streamline 
the aid conditions so that money is nut 
diverted into wrong channels? 

The Minister of Health and Family 
I'lanDing (Dr. S. Chandrasekbar): (a) 
No such information has been received 
by the Government. 

(b) A grant-in-aid of Rs, 83,400 ~as 
sanctioned during -1966-67 for holding • 




